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Order 	Order 	 taken on order 

25 13.. 
	 A copy ofwritten submissions 

of the applicantny be handed over to 

Shri paNMOhapatra. Call after two weeks. 

I'E MER (AD MIN ISTRAT IvF) 
26 €L8. 	 The applicans is not present. Copy 

of the written submissions has  not been 
handed over to Shri P.N.Mohapatra. The 

sane ny be handed over to Shri Mohapatra. 
Call it after one month. 

M MR 
	

p 
17 LO.1O.0 
	

The reaction of the applicant 

in the coaunication sent to the Reqistra.c 

on 30.7.1996 is not nintaindble. There 

is no need to proceed any further with 

this case and accordingly it is dropped 
Shri PaN.Mohapatra, Additional Standing 

Counsel is present on behalf of the 
Respondents and heard. 

Zt MR (ADMIN ISTRAT WE.) 
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